i gRa aTﬁﬁT{UTI National Green Tribunal
TYT=4radis/ Principal Bench
BAGHIT §I3H, FIIT=1d AT/ Faridkot House, Copernicus Marg

NGT/PB/16/Circular/Admin/2016/ 55 ' 28™ January, 2020

It is proposed to fill up a post in respect of Deputy Registrar in the NGT, Principal Bench,
New Delhi, on deputation basis. Applications from willing and eligible candidates are invited as per

the following details:

SL Name of the Post Place of PoSting Levél in pay Matrix
NO ;

Level- 12 (Rs. 78800-

L Deputy Registrar — 01(one) New Delhi 209200/-) as per 7" CPC

Educational qualification & Criteria for Deputy Registrar : In case of Deputation: Officers posséssing
a Bachelor’s Degree in law from Recognized University and holding:
a) Analogues post on regular basis in the central Government or State Government or courts
~ or Tribunals; or : ;
b) Post in Central Government or State Government or courts or Tribunals, with five year
regular service in pay band — 3, Rs. 15600-39100/- with Grade Pay of Rs. 6600/-i.e. level
-11 in the pay Matrix. '

Note 1: The Departmental officers in the feeder category who are in the direct line of promotion shall not
be eligible for consideration for appointment on deputation. Similarly, deputationists shall not be eligible

for consideration for appointment by promotion.

Note 2: Period of deputation including the period of deputation in another ex-cadre post held immediately
preceding this appointment in the same or some other organisation or department of the Central
Government shall ordinarily be three years. The maximum age limit for appointment by deputation shall

not be exceeding 56 years as on the closing date of receipt of application.

(Please refer GSR 1362(E) dt. 2.11.2017. of MoEF & CC, Govt. of India, notification which is available on

the NGT’s website www.greentribunal.gov.in)

o The comipetent authority reserves the right either to fill up the post or may not proceed for
appointment without assigning any reason thereof.

e The general terms and conditions of deputation in terms of OM dated 17.06.2010 as amended
thereof from time to time shall be followed as notified by DoPT, Government of India.

o Ir}terested persons may submit their applications in the prescribed proforma (enclbsed) along with
relevant documents towards educational qualifications, experience along with copies of ACR’s of
the last 5 years, vigilance clearance, integrity certificate etc. addressed to the “Registrar General,

National Green Tribunal, Principal Bench, Faridkot House, Copernicus Marg, New Dellhi-

110001 through proper channel on or before 31/01/2020.
A@

shu Garg)
Registrar General



Copy to:

1

v p )

PPS to Hon’ble Chairperson

PA to Hon’ble Judicial & Expert Members '

Registrars of Hon’ble Supreme Court and All the High Courts. |

All the District Courts in the NCR :

Registrars of all the Tribunals.

Ministry of Environment, Forests & Climate Change (with request to upload it on the
website of MoEF & CC and forward it to Department of Personnel and Training for display
on website of DoPT ) S :

All the Zonal Benches of NGT at Chennai, Bhopal, Pune and Kolkata (with a request that
this notice may be circulated in all the District Courts of Adjoining Districts and all other
Central Govt. Officers located at Chennai, Pune, Bhopal and Kolkata).

Website and Notice Board of NGT - :



A 3 NAHUNHL UHCCN lKlbUlVHL\I’I’\H‘&LAI’HL Bkl W8 L)

Faridkot House Copermcus Marg, New Delh( 110001
A
S APPLICATION FORM FOR APPOINTMENT oN DEPUTATION BASIS

(Proforma for apphcation for the post advertlsed on Deputatron basq

‘Note: » (i) The apphcat/on should be forwarded through proper channel/ the concerned department with
: copies of the ACRS and Vlgllance Clearance Cemﬂcate, srgned by the Competent Authorlty, g/ven

: at the end of the apphcat/on form

'(u) Incomplete, unsxgned and the apphcatlons recelved not on prescnbed proforma and after the
last date of receipt of applzcatlons shall be rejected summanly, w:thout any not!ce to: the

cqnd/date : : = e 5 SR . o ¥ o
: -PostApplied'For...'..........-.,....h.......;....;.,;..;;.: e / S s \ :

,1'. . Name _
(ln block letters)

© 2. fathers Narhe T D g i BENET R R & e o

.......

'3,  Postal Address, . °.” L Busuasgrisioenssnsopoissinds kb s il s it

3

.......

Contact No B e
: '(Mobxle&Landhne) LS Saeal o W
' 4.-. PermanentAddress 7 ;,,,,

(Alternatiyé C’onta& NoJ)~

. et PR At . - »
‘5, E-mailid R R T p




'12.Professional Qualification: *

i

fax No.
.
7. . Date of Birth e R
(Mention age asb\n Years Months’ Days
25:62.2019) - S s
T 2 i
8. DateofSuperannuation  :..ii.. i s S i : ;
L L . :
g, ?resentj?ést - S e A Y
10, Present Pay Band/ i R
.Grade Pay -
11.‘Educational Qualification:- .- : :
Exam Passed: Board/ - .° |Yearof - '| Duration ‘| Subjects | perceiitage
e University .~ | Passing. - : S i
.‘.._ .. ;

‘Exam Passed . | Board/- . .-, |Yearsof .- Ddratiot - | Subjects I Percentage
: )| University .- -|-Passing ;- o B & '




3 petalls of empfoyment in chronological order (if n'eeded, enclosé a'separe'zte sheet duly a.l'J-th‘e
By your signature in the format given below): : e

ce/lnstt . .
o yanisation From To

- Pay/Basic
Pay/Pay
Band with

Natute of
appointment

| (Regular/Ad. -

| hoc/Deputation) .

Period

{Post‘ held

Grade Pay* £
v ; 5 Sy

3 "‘Appllcanfs not. ho/dmg the posts in Pay Band/Grade Pay as per Central Government pay scale i

should mdlcate the equ:valenf pay scale ws-a-ws Cenfral Govemment pay scales (wn.‘h prooﬂ

14, In cast_e.the"pr_esént.gmploymentis‘held on dgp'utatidni pleasestate . *

- ‘a)..‘.:.‘.:

B _ e ;
- ¢
v

e

'T,h.e da’ge bfihit'ialéfhpl'oyme_'nf; s - i "".} S 7

. 3 o ; b
Petiod of appointment on deputation with address - '
G : Xt 5 ; s G i
o ; :
‘Name of parentoffice/organization to which you belong - S les
. 4 .-.\-.0--cq'ctqlltliva.o'c'q.o-onc-oln."-ccnlg-ccuczoql.cf i seses . S : o _-.n .....
3 ]
. ...,...-'.._u;o;u..:...',n..-.;.".ln ' ‘ sedvide . ] PRYYYR -. tee ‘.'"-lo-cq..aa'nlnn»un' /
N
i %
. .
L

15 Whether belong t6 SC/' B e s ..

ST/ 0BG/ PH/ Ex-' -
Serviceman- .~ I

et % S5y t
@ 240400000400 00000000atetbatsitiesietine R




LA B

e
** *"y6. AnyOther Information e b
® - i :
o SRR
DECLARATION
By [ solemnly dec[are and afﬁrm that the mformatlon grven above is correct to the best of my

know[edge and belref In the event of any. lnformatron being found false or incorrect or, mehgrbrhty bemg‘
detected before’ or after ‘the mtervrew/ seledron/ engagement my: candrdature may be treated as
‘cancelled and [ shall beliable for any ; ac’non as the Trlbunal may deérh ﬂt and proper : :

18 That | fulﬂl the reqursrte condrtrons In terms of age, Pay Band & GP regular servrce and other
quahflcatlon for the pOSt apphed for . e soneinsnisusaedusiinions : :

: (Sig_nature)»

o PlaeR G i i

e |
i
‘

i Recommendatidno-f cb’rnpetent authority

Elier $ R 3 _ 2

cidlyi 'SerVICe partrculars furnished by the app[lcant are veriﬂed from servrce records and are
o found correct Attested copres of' ACRS for the past five: years are annexed :

(i) - - Thereisno vrgrlance case pendrng or contemplated agamst the officer.

(i) If the ofﬂcer is selected, he/she shall be relreved thhrn 15 days of recerpt of appomtment‘ "
’ "letter';-‘: Lin S s . I ey ; . .

i




